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Sh. Rahul Agarwal alongwith Sh. Shubham Agarwal, Advocates for the

applicants’ company.

The case is fixed for order in the company application. The order in detail is
recorded separately. The first stage motion petition/company application is allowed
in terms of the detail order and accordingly stands disposed of.

Dated:27.12.2017 H.P. Chdturved,
Member (Judicial)
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